
MR. CHAIRMAN : The question is : The House would recall that in Novem-
ber last year, t  had come before the House 

‘T hat this House do resolve that a wjtll a Bilj w}th almost a similar purpose 
Parliamentary Committee con- but undcr a different name and with a 
sisting of 12 members of this d|jjerent jurisdiction. That was the Indira 
House, to be nominated by the Gandhi University Bill. At that time, I 
Speaker, be appointed to review had stilted thal \ would !ikc to l!lkc this 
the rate of dividend which is at BnI bcfore a Joint Committee of the two 
present payable by the Railway Houses in accordance with the convcnt.on 
Undertaking to General Revenues tbat wjien a new university was established, 
as well as other ancillary matters lhe matler should be referred to a Joint 
in connection with the Railway Committee. But, immediately after that, 
Finance vis-a-vii the General Fi- BUSjney, Advisory Committee consi- 
nance and make recommendations dercd the needs and requirements of the 
thereon . people of the hill areas and decided on
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The motion was adopted.

MR. CHAIRMAN : The question is :

“That this House do recommend to 
Rajya Sabha to agree to associate
6 members from Ralya Sabha 
with the Parliamentary Committee 
to review the rate of dividend 
which is at present payable by the 
Railway Undertaking to General 
Revenues as well as other ancil-
lary matteis in connection with 
the Railway Finance vis-a-vis the 
General Finance and make re-
commendations thereon and to 
communicate the names of the 
members so appointed to this 
House.”

The motion was adopted.

16.25 hrs.

NORTH-EASTFRN HILL UNIVERSITY 
BILI

THE M1NISTFR OF FDUCATION 
AND SOCIAL WELFARE AND CUL-
TURE CPROF. S. NURUL HASAN) : I 
beg to move’1' :

“That the Bill to establish and incor-
porate a teaching and affiliating 
University for the hill areas of 
the North-Eastern region, be taken 
into consideration1’.

17th Novembei, 1972 that this Bill be con- 
sideied and passed within three hours. On 
the 21st November, 1972, the House accept-

ed the recommendations of the Business 
Advisoty Committee. Therefore, in view 
of the fact that the people of the hill areas 
find it absolutely essential that this Bill be 

pa^ed bclore the next academic session 
begins. 1 am making this submission that 
the House not only take this into considera-
tion but without further reference to a 
Select Committee, pass it.

I would very briefly indicate the principal 
differences between the earliei Bill and the 
present Bill. The first is the name of the 
Bill which is diffcient. The Governments 
of Mephalaya and Nagaland were extremely 
keen that this Bill be named after Shrimati 
Indira Gandhi.

SHRI JYOTIRMOY BOSU (Diamond 
Harboui) : We had objected to it.

PROF. S. NURUL HASAN : But the
Piime Minister felt that it would not be a 
correct precedent, and, therefore, she de-
cided that it should not be called after her. 
In consultation with the Chief Ministers of 
the two States, we have introduced this Bill 
undcr the title of North-Eastern Hill Uni-
versity Bill.

The earlier Bill was presented to the 
House on the basis of a resolution of the 
Assam Assembly and of the Meghalaya 
Assembly. Many hon. Members of this

* Moved with the recommendation of the President.
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House from Assam felt that it would be 
better not to include Assam within its 
jurisdiction. The Chief Minister of Assam 
was very clear that he did not want any 
part of Assam to be included within the 
jurisdiction of the university. Furthermore, 
the then Government of Manipur officially 
wrote to me .saying that they did not, even 
ar. a contingent measure, want their State 
to be included within the Bill. Therefore, 
it was decided that as soon as the Nagaland 
Assembly passed the enabling resolution, 
the jurisdiction of the Bill should be con-
fined to Meghalaya, Nagaland, Arunachal 
Pradesh and Mizoram. We have also in-
formally consulted the Government of the 
Union Territory of Mizoram and have their 
concurrcncc.

The objects of the Bill, shall be, apart 
from the usual ones, namely to provide 
instruction and disseminate advanced know-
ledge and advanced facilities, to pay special 
attention to the improvement of the social 
and economic . mditions and welfare of the 
people ot ihe hill areas, and in particular, 
to their intellectual and cultural advance-
ment.

1 tlunk that the House would appreciate 
the value and urgency of intioducing this 
particular measure As I hive alitady 
stated, the juri .diction extends to the two 
States ,md two fjnion Territories, that is, 
tr> thusc four areas, bill thete will be no 
compulsory affiliation of any college to this 
university. Any college which joins ihi\ 
umveisily will do so out of its own free 
will and will not be compelled to do so.

We have the usual clause that the Uni-
versity shall be open to peisons of all 
classes, creeds and castes. We have added 
to it the substance of ait. 46 of the Con-
stitution. namely, that nothing shall prevent 
the University from making special provi-
sions for admission of the students of the 
weaker sections of the people in the north-
eastern region, and in particular of the 
Scheduled Castes and Scheduled Tribes.

Then an additional power has been given 
to the Visitor, that is to say, he can inspect

the administration of colleges in addition to 
the administration of the University. The 
Governor of the States of Meghalaya and 
Nagaland shall be the Chief Rector of the 
University, as distinct from only the Gover-
nor of Meghalaya which was under the 
earlier Bill.

Similarly, it is visualised that the Univer-
sity may start, and will almost certainly 
start, if it meets with the pleasure of this 
House, another campus in Kohima apart 
from its headquarters in Shillong. This 
may mean the appointment of more than 
one Pro Vice-Chancellor and Dean of stu-
dents and so on. Therefore, the plural has 
been added in these cases.

The powers of the authorities are more 
or less the same as this House had earlier 
accepted and we arc not making any chan-
ges theiein. We are, however, introducing 
a Planning Board which will be doing the 
academic planning and which will function 
for a shoit time; during the first six months, 
it is the Planning Boatd which will exorcise 
the povveis of the Academic Council.

In a totally new Univeisity where thcic 
is haidly anv nucleus of post-graduate 
studies, it will not be possible to give a 
proper constitution to the University. As 
the University lakes shape, the Visitor will 
frame within three yeais the full statutes 
and we would lay them on the Tables oi 
the Houses of Parliament, if they so desue

Among the new fcatuics in regard to 
conditions of service of employees, an aibi- 
t rat ion tribunal has been added for the 
non teaching employees m addition to the 
teaching employees as well as to students 
The right of appeal to the Executive Coun-
cil has been guaranteed. Suitable provision 
has also been made for provident fund 
and pension rules.

I will be moving for your consideration 
an official amendment. It has been neces-
sitated this way : we had put it in the 
statutes but we were advised by the Law 
Ministry that if the Planning Board during 
the first six months is to perform the func-
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tions of an authority, this transitional pro-
vision should be in the Bill itself which is 
ultimately going to become an Act rather 
in the statutes.

I move.

MR. CHAIRMAN:

‘T hat the Bill to establish t.nd incor-
porate a teaching and affiliating 
University for the hill areas of ihe 
North-Eastern region, be taken 
into consideration".

SHRI M. C. DAGA (Pali) : I move.

“That the Bill to establish and incor- 
'  porate a teaching and affiliating 

University for the hill areas ot 
the North-Eastern region, be refer-
red to a Joint Committee of the 
Houses consisting of 30 members, 
20 from this House, namely :— 
Shri Bhagwat Jha Azad, Shri Giri- 
dhar Gomango, Shri Dinesh Chan-
dra Goswami, Shri Samar Guha, 
Shri Indrajit Gupta, Shri D. P. 
Jadcja, Shri Dr. Kailas, Shri Puru- 
shottam Kakodkar, Shri Sat Pal 
Kapur, Shri Vikram Mahajan, 
Shri Jagannatb Mishra, Shri Shri- 
ki&han Modi, Shi i Prabodh Chan-
dra, Shri M. Ram Gopal Reddy, 
Shri Arjun Sethi, Shu S. N. Singh, 
Shri Atai Bihari Vajpayee. Shri 
Sukhdeo Prasad Verma, ShriD.P. 
Yadav, Shri M . C \ D„*gu, anti

10 from Rajya Sabha;

that in order to constitute a sitting of the 
Joint Committee the quorum shall be one- 
third of the total number of members of 
the Joint Committee;

that the Committee shall make a report 
to this Home by the first day of the next 
session;

that in other respects the Rules of Pro- 
ceduie of this House relating to Parlia-

*The original speech was delivered in

mentary Committees shall apply with such 
variations and modifications as the Speaker 
may make; and

that this House do recommend to Rajya 
Sabha that Rajya Sabha do join the said 
Joint Committee and communicate to this 
House the names of 10 members to be 
appointed by Rajya Sabha to the Joint 
Committee.” (1)

SHRI SE7.HIYAN (Kumbaknam) : I 
would make an appeal to my hon. friend 
not to press this amendment for reference 
to a Joint Committee as otherwise we would 
not be in a position to pass this Bill during 
this session.

MR. CHAIRMAN; He has moved his 
amendment. Both the original motion and 
the amendment are now open for discus-
sion.

♦SHRI R. P. DAS (Krishnagar) : 
Mr. Chairman, Sir, today we are going to 
discuss about the Sixth Central Government 
Sponsored University. Already five central 
universities are in existence. There are 
many State Government sponsored Univer-
sities too. This Bill has been brought forth 
with the experience gained on the working 
of ail those Universities and the various 
problems faced by them. In the aims and 
objects of this Bill it has been stated that 
students will be admitted in this University, 
which is going to be set up at Shillong in 
the Mo: th f astern Hill area, irrespective of 
th^ir religion, caste or ccced. This is a 
very backward area and it is indeed a wel-
come step in so far as the people of this 
area particularly the down trodden and 
those at the lowest rung of the Society whom 
v/e call the weaker section v/r. the Sche-
duled Caste and Scheduled tribes people 
will get an big opportunity of increasing 
their intellectual capacity and of spreading 
their cultural heritage, looking at these 
laudable objects, we support this Bill gene-
rally.

We may recall. Sir, that this Bill was 
introduced in this House earlier though

Bengali.
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under a different name viz. the Indira 
Gandhi University Bill. But no sooner was 
that Bill introduced than it faced opposition 
and criticism from different sections in the 
1-ok Sabha which were mainly centred on 
the name of that Bill as it smelt of per-
sonality cult or personality worship. There-
fore while giving a name to any institution 
care should be taken to see that the name 
does not give an impression of personality 
cult. It was only on this account that the 
earlier Bill had to face much criticism in 
this House as well as outside. We arc 
glad to see that the Government and all 
those who suggested the name ‘Indira 
Gandhi University’ have at last realised 
that it is not proper to name an University 
in this manner. Even the Prime Minister 
herself refused to allow the University to 
be named aftei her. That is why the name 
of the University has been ultimately chan-
ged. Sir, it is believed that the name of 
Shrimati Indira Gandhi was not sought to 
be associated with this University only to 
reflect the immense popularity that she en-
joys in the country was a leader of the 
people, it has become a custom in out 
country to name universities, colleges, 
schools, townships etc. after the Prime 
Minister oi the Chief Ministers with a view 
(o obtain Government sanction for them 
speedily. Various names are given like 
Uidhan nagar, Profulla Puri etc. with this 
aim in view. Such an aim was also there 
behind the naming of this University and 
we are glad that it has been thwarted. I 
want this to be an object ksson to all those 
Vtho believe that sanction for any scheme 
or plan can be quickly obtained by indulg-
ing in personality cult.

Mr. Chairman, Sir, I would like to ask 
the hon. Minister that when this Bill was 
first introduced in this House, Assam was 
also included in this University. It was 
further stated that Manipur and Tripura 
could ulso come under this University. 
But now. after the name has been changed 
to North-Lastem Hill University, I find 
that the State of Assam has been excluded 
from it& jurisdiction. There is also no 
mention of Manipur and Tripura. Why

has this been done? The State Assembly 
of Assam had previously passed * resolu-
tion expressing their willingness to come 
under the jurisdiction of this University. 
Have the State Assembly passed another 
resolution subsequently reversing their ear-
lier decision? If they have, then is it due 
to the apprehension that if English is made 
the medium of instruction in the new Uni-
versity then many colleges in Assam 
will like to change their affiliation 
to that University? In that case 1 
will say that the agitation that is 
raging in Assam and this area over the 
issue of medium of instruction in Univer-
sities, is being encouraged by the Central 
Government, though indirectly. This indi-
rect support of the Central Government 
will only encourage the regionalists in 
Assam who are commiting various forms 
of atrocities over the question of medium 
oi instruction in educational institutions. 
Had Assam also been included in this Uni-
versity, then many colleges in Assam could 
have sought affiliation thereto if English 
was made the medium of instruction. Now 
that path is closed on account of this fresh 
decision of the Assam Government. The 
uluctancc of Manipur and Tripura to join 
this University also reflects their apprehen-
sion about the medium of instruction in that 
University. Though as yet we do not know 
what is roing to be the medium of ins true- 
tion there. If English is made the medium 
of instiuction then those problems may not 
use at preent. but we may soon see that 
they are demanding some other language as 
the medium of instruction in the University 
at Shillong, as a reaction of the agitations 
launched by the regionalist language agita-
tors in Assam and nearby areas. They may 
iLrnand their own regional language to be 
the medium of instruction in this University. 
I am not ?oing into the merits or demerits 
of such a demand. But due to the decision 
of the Assam Government such a situation 
may arise, this apprehension is there and I 
feel that the Central Government also have 
this apprehension which has resulted in the 
extensive powers being vested in the Visitor 
of this University. Such powers are not to 
be found in any other University. This 
proves that the Ministry wants to have wide
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powers for themselves through the visitor 
to control the disturbances that are likely 
to erupt at a future date. Sir, when a Com* 
mittee of the U.G.C. has suggested the 
setting up of multi-media University why 
not make the North-Eastern Hill University 
into a multi-media University? Then the 
medium of instruction in this University 
could be Assamese, Bengali, Manipuri, 
Khasia and other local languages of that 
area. From the geographical situation ot 
the North-eastern region and its diverse 
languages and cultural traits, this Univer-
sity at Shillong could have been an ideal 
place for introducing a multi-media system 
of education. But no such provision is in-
cluded in this Bill, which again shows the 
apprehension of the Central Government to 
the repetition of the happenings in Assam 
in this University as well.

Sir, if the ‘Visitor* is vested with such 
wide powers, those powers are sure to be 
misused. Sir, the powers that are normally 
given to the University authorities for main-
taining discipline among students, the tea-
ching staff and the non-teaching staff, 
appear very justified on paper. But in most 
cases they are misused. We find that a 
student can be penalised for one year or 
more for indiscipline. Recently we saw 
Sir, that a student of the ‘Viswa-Bharati’ 
rumed Kuntal Rudra was prohibited from 
taking any examination for a period of 5 
years. 1 do not know the gravity of his 
offence for which he has been prohibited 
to study in the University for a period of 5 
years whatever be the seriousness of his 
oflence, if a student is prohibited from 
studying or taking any examination in a 
University for 5 years, then that is the end 
of his education career. When this sort 
of severe and cruel punishment can be 
meted to a student by the Vice-Chancellor, 
that shows his powers are being misused. 
As the Government misuses its powers for 
maintaining law and order, if the University 
authorities also misuse their powers, then 
they must not be vested with such powers. 
Therefore I feel that there is need for cur-
tailing the powers of the ‘visitor’. The 
hon. Minister may consider this suggestion. 
With that Sir, I conclude my speech. 
t3 LSS/73— 13

SHRI N. TOMBI SINGH (Inner 
Manipur) : Mr. Chairman, Sir, I wel-
come and support this Bill.

With this, the increasing recognition of 
the North-eastern region, specially, the 
backward and weaker sections of the area, 
has been seen during the last few years for 
which the credit goes to the leadership of 
Shrimati Indira Gandhi, our Prime Minister.

At the outset, I would like to make a 
submission about the change of the name 
of the University. A reference has been 
made by my hon. friend on the otherside 
to this and I  would like in this connection 
to say that whether the university is named 
after Shrimati Indira Gandhi or not, the 
contribution made by her for the develop-
ment of the North-eastern area will never 
be forgotten. I t  is not only so with this 
university but the same is the position with 
regard to so many other institutions also. 
With the formation of three States and two 
Union Territories last year and of the new 
university, Shrimati Indira Gandhi's name 
will be enshrined in letters of gold in the 
history of the zone forever with the exis-
tence or continuation of these institutions 
and the States. Therefore, it is immaterial 
from the point of view of those of us who 
know how much she has contributed 
towards our welfare, whether this university 
is named after her or not we are grateful 
to the leadership of Shrimati Indira Gandhi. 
She has shown so much of interest towards 
the development of the area. The last few 
years’ period has been a glorious period for 
this country, particularly, for the Prime 
Minister for the liberation of the Bangladesh 
and also for the political liberation of the 
weaker sections of the people of the North-
eastern region in the formation of new 
States and Union territories. Perhaps, with 
the establishment of the North-eastern Hill 
University another additional step has been 
taken. The jurisdiction will extend to two 
States, namely, Meghalaya and Nagaland 
and two Union Territories, viz., Arunachal 
Pradesh and Mizoram. This is a very 
glorious step. We have been claiming all 
the time that the disparities in all spheres



339 North Eastern MAY 7, 1973 Hill University BUI 340

[Shri N. Tombi Singh] 
of the national life shall have to be removed 
wherever and in whatever form they exist. 
There are many forms of disparities. Of 
all these, the disparity in the facilities for 
education is foremost. Now, by establish-
ing such a university for the North-eastern 
Hill Areas, specially, for the hill areas men-
tioned in the jurisdiction, the existing dis-
parities will be removed to a great extent. 
The beginning may be difficult but under 
all circumstances, a beginning has to be 
made. Because of the vastness and varie-
gated culture of the country, it is difficult 
to find just a finished picture of integrity 
and consolidation. In these States, how-
ever small they may look and however 
expensive from the monetary point of 
view they may look, these are very timely 
steps and by such steps, we may be able to 
remove the disparities particularly in the 
sphere of education.

The North-eastern hill area Is a very sen-
sitive zone. It comprises of five States— 
Assam, Manipur, Meghalaya, Nagaland and 
Triptna—and two Union Territories—
Arunachal and Mizoram. As pointed out 
by the hon. Minister, the jurisdiction of this 
university will extend only to two States and 
two Union Territories. Mention has also 
been made by him as to why Manipur and 
Tripura and also Assam are not included 
in its jurisdiction. It is a long story and 
perhaps I may not be required to dilate on 
it.

So far as the structure ol university edu-
cation in the North-eastern area i«> concern-
ed, I have had the privilege of associating 
myself in different capacities in the educa-
tional sphere of this zone. It would not 
be out of place to mention that the Bill 
has very correctly clarified its jurisdiction, 
although to a casual observer, the present 
provision may raise some doubts. For in-
stance, I know how the concept of a hill 
university was formed and how long this 
matter has exercised our minds for the last
7 or 8 years. At one stage, the emphasis 
was on the location of the headquarters of 
the university. A Committee was sent to 
study and report. After that, things have

changed tremendously with the change in 
political and other structures of the North-
eastern area and the changes that have taken 
place In the educational structure of Assam 
itself. The fears and anxieties of some 
communities in Assam about the medium 
of instruction etc. are long stories and per-
haps I  may not have time to dilate on 
them. I am not very clear about the posi-
tion of Tripura. At present, it is with the 
Calcutta University. So far as Manipur 
which is not included in the jurisdiction of 
this university is concerned, it would be 
worthwhile pointing out that in the last 6 
or 7 years since the concept of a hill univer-
sity was formed and even before that, 
Manipur has been claiming a separate uni* 
veisity. In 1967-68 with the blessings of 
the Government of India and in full agree-
ment with the UGC, it was agreed that a 
University Post-Graduate Centre would be 
started on the pattern of those opened in 
Simla and Madurai, which would m due 
course, say. in about five years’ time, be-
come a full university. With this full 
understanding, a university centre was 
mooted out and established subsequently. 
Now it is in existence under the Jawaharlal 
Nehru University. Therefore, it was not 
at all in opposition to the Hill University, 
that the Government of Manipur did not 
like to associate itself with this University. 
It must have been in the light of the under-
standing, in the light of the blessings that 
were given at the time of the opening of the 
University Centre that a full-fledged Uni-
versity will be started in Manipur. There-
fore, the non-inclusion of Manipur is no 
surprise to us. But along with the establish-
ment of the Hill University with campuses 
in Meghalaya, Kohima and also very likely 
in due course in Arunachal and Mizoram, 
the commitment that was given to Manipur 
for a full-fledged University will have to be 
fulfilled without delay. We do this not on 
any sentimental and political grounds. The 
difficulty of language in the Assam Univer-
sities is one of the sources of our anxiety 
and worry. In the wake of this fear and 
worry, it is right that Manipur should have 
a full-fledged University which can be effect-
ed by upgrading the post-graduate centre 
and providing the necessary paraphernalia



341  North Eastern VAISAKHA 17, 1895 (SAKA) Hill Vniversity Bill 342

In a  small scale, as has been done in the 
•case of Simla and Madurai. The infra-
structure is already there and there should 
not be much difficulty in this respect.

Coming to the other aspects, with the 
establishment of this University for 
Meghalaya, Nagaland, Arunachal and Mizo-
ram, I think the people of these hill areas 
and also adjoining areas will now feel a 

•sense of participation, a sense of belonging 
to the educational activities, lust as we 
say in politics that a good government is 
no substitute for self-government, a sense 
of belonging is very important for a uni-
versity. If the people of that area feel 
a sense of participation, if they feel that 
they arc under a University of their own, 
this is a great achievement and this will 
a rouse tremendous enthusiasm in the 
right direction among the people of the 
hilly areas which has so far been neglected. 
This area has remained backward eco-
nomically, socially and educationally. This 
will remove an aspcct of their backward-
ness. 1 congratulate them and also the 
hon. Education Minister for having brought 
this measure in right time. I hope there 
will be no delay in establishing this Uni-
versity after this Bill is passed.

An aspect that will have to be borne in 
mind both in the beginning as well as in 
the later davs by the University in the 
discharge of its functions is that it should 
not graft the cultures from outside but 
should develop the rich traditions of the 
hilly people. It is so rich that it requires 
research and intensive labour to discover 
the different aspects of the culture in the 
tribal community there.

17 hrs.

Now, even if it amounts to departure of 
certain normal yardsticks, this University 
should open special departments of re-
search and studies in tribal cultures, tra-
ditions, so that these will enable not only 
the people of these areas but scholars of 
the nation and also all other international 
scholars who may come and study the 
pattern of growth of different small tribal 
civilisations. I do not merely like to say

traditions. In spite of the backwardness 
of the people of these areas, they have 
civilisations of their own that are centuries- 
old, that are thousands of years old and, 
now, these people so orthodoxly uphold 
them. Unless we protect them under the 
banner, with the powerful hand of a Uni-
versity like this, they may die out. This 
University will not only help to save them 
but will continue to promote the growth 
of the healthy aspects of these traditions.

Another aspect is that in the country 
today, we find, in the competition of 
talents, there has been so much of im-
balance among various classes. There are 
protections for Scheduled Castes and She- 
duled Tribes. Even among Scheduled 
Castes and Scheduled Tribes, between a 
Scheduled Caste or a Scheduled Tribe 
living in Delhi or nearby Delhi or in some 
big developed State competing for any 
examination civil service examination or 
public examination, with a Scheduled 
Caste or a Scheduled Tiibe of our 
area, there is a wide gap of difference. 
This difference has to be removed if we 
are to bring unity and uniform develop-
ment. The time is passing out. It is our 
experience that were passage of time does 
not bring good changes. We have to rush 
to have such Universities and also other 
similar measures to remove any disparity 
that we detect in the competitive examina-
tions in various spheres.

This is one of the measures. Then, the 
country will grow into unity and strength.
I am sure, the day will come and 1 am 
very optimistic about it, that we may not 
require any protection for any section of 
our people in any part of the country be-
cause development will be uniform. That 
day will not come by itself. I hope, under 
the present leadership of Shrimati Indira 
Gandhi and under the leadership and 
guidance of our able Education Minister, 
Prof. Nurul Hasan, particularly, in the 
educational sphere, that day will dawn 
upon us soon.

With these words, I welcome and sup-
port the Bill.
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MIL CHAIRMAN: Before I call upon 
the next speaker, I would like to remind 
the House that 2 hours have been allotted 
for this Bill out of which we have already 
taken about 35 minutes. I have got a 
list of about 11 Members. The Minister 
Is also to reply to the debate. Then, there 
will be the second reading and the third 
reading of the Bill. 1 would request the 
hon. Members to be brief.

There is one thing more. There is no 
controversy about the name of the Uni-
versity now. During this discussion, 1 
found, that still the hon. Member on that 
side of the House took about 3-4 minutes 
on the name of the University and 3-4 
minutes were taken by the hon. Member 
on this side to reply to that. When there 
is no controversy over it, I do not sec 
any point in raising that thing. The hon. 
Member \^is making very good points at 
the end of his speech. If the Members 
had not taken that much time on the name 
of the Univeisity, that much time could 
have been saved. 1 would request the hon. 
Members to avoid th.it. They can make 
a passing reference to it but not dilate 
upon it. They should come to the proper 
Bill which is before the House.

SHRI MOHANRAJ KALINGARAYAR 
(Pollachi): Mi. Chaitman, Sir, I fully
support this Bill on behalf of my Party. 
I feel that this Bill, North-Fastern Hill 
University Bill, 1973 should have been 
brought before the House a long time ago; 
I just do not know why there has been 
delay of so many years in bringing in 
this Bill. Was it because there was a 
contioversy about naming of the University 
in the name of oui hon. Prime Minister? 
Is it due to the dropping of that name 
which has delayed the Bill7 I would like 
the Minister to tell us about it.

Thi>. norlh-tastcin region is in one 
corncr ol our country. It was hidden all 
these jeais. 25 years have passed, -and I 
am happy that at least now they have 
brought in a very good measure so that

the people in that area who are backward 
get a very good chance to come up with 
good education. This BUI for setting wp> 
a University, an independent University, for 
the States of Meghalaya, Nagaland and the 
Union territories of Arunachal Pradesh and 
Mizoram, is going to promote a sense of 
participation and responsibility; it is going to. 
promote education to a. very large extent. 
Even without the establishment of proper 
educational facilities, the literacy percentage 
in that area is not very low. That only 
shows that the people in that area are 
very intelligent and hard-working. I think, 
this University there will benefit that area, 
particularly and our country, generally, to  
a very large extent.

I do not want to go deep into the local' 
politics, why a certain area was ncglected, 
why a certain other area was included, and 
so on. The representatives of those areas, 
would give a better picture.

( would like to mention about the recent 
agitation by the youth in the north-eastern 
region, particularly in the Mizoram area. 
Do you not think that this was mainly 
due to inadequate educational opportu-
nities provided to them in that region'>1 
Now this Bill is going to be passed within 
u day or two, and I hope that it will also 
be implemented at the same speed. It is 
very easy for us to pass anything in the 
Parliament, but when it comes to imple-
mentation, it is kept in the cold storage. 
Fducation is (he most important issue which 
our countiy is facing today. Therefore, 
to implement it, to promote this new Uni-
versity in hilly region. Government should 
take speedy steps. In conclusion T would 
like to ask the Minister as to how it is 
that he has not given any Central Uni-
versity to the South. I would like him to 
consider and tell us about this point also. 
I am sure this measure is not only going 
to uplift the States concerned, but it wilt 
bring about a change in educating the 
scheduled tribes and scheduled castes who 
are still backward and illiterate.

Before I conclude, I would like to con-
gratulate the hon. Minister for bringing in,
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this Bill. On behalf of my party I fully 
support this Bill and I hope that he will 
be implementing it with the same speed. 
Thank you.

SHRI Y. S. MAHAJAN (Buldana): I 
have great pleasure in supporting this Bill 
for establishing a university in the north- 
eastern part of the country. There has 
been no doubt about the necessity of such 
a university. In fact this proposal was 
under consideration for the last 8 or 0 
years; for some reason or other, it was 
hanging fire for all these years. I con-
gratulate the Minister for brining forward 
this Bill for starting the University from 
the beginning of the next academic year, 
that is, from July, 1973. This university 
will comprise of a large area. The juris- 

•diction of the university will extend to 
1,43,658 sq. k.ms. The population covered 
would be 22,65,327. It has got a wide 
area to cater to. It has got a special and 
a unique responsibility in the sense that 
it will be looking after the needs of the 
people who are economically very back-
ward. It will be a big factor not only tor 
the educational and cultural development 
of the area but also for the economic de-
velopment and the maintenance of higher 
standards in the administrative and other 
fields. AU the world over people have a 
tendency to look at education from a 
narrow point of view. They think it jus 
means of economic development. But I 
think it can have a very revolutionary in-
fluence in reducing social inequalities and 
in raising the cultural standards of the 
people.

The University will have two campuses. 
These arrangements will meet the aspira-
tions for development of different areas. 
It f.s a very good arrangement that the 
Minister has thought of. But there are 
certain features about which I am not 
quite happy. For example, the colleges 
situtated in these areas, in these two 
States and two Union Territories will 
not be compulsorily affiliated to the 
new university. If these colleges get 
affiliated to universities outside the 

.area I do feel that this particular university

will not develop in a satisfactory manner. 
Compulsory affiliation would have been a 
better provision, than the one we have in-
corporated in the Bill. Perhaps this is 
due to hurried drafting of the Bill. The 
Bill states that the university will give 
special attention to the improvement of the 
social and economic condition and the 
welfare of the people in the hill areas. 
I believe that the university should give 
special attention to research which will 
promote a social and economic develop-
ment and welfare of the people. The 
University is not the Government of this 
area; it is an educational body. It is the 
function of the Government to improve 
the social and economic conditions of the 
people. Therefore, the Bill should have 
said that the University shall promote 
studies and research which would make for 
the improvement of the socio-economic 
conditions of the people. The Universtiy, 
as I said, is not a governmental body. It 
is the function of government to improve 
the socio-economic conditions. The uni-
versity can promote research and studies 
which will make for improvement of the 
socio-economic conditions of the people.

Thirdly, in the initial period powers are 
given to the Visitor. The Visitor in this 
case is the highest dignitary in the land, 
no less a person than the President of the 
Indian Republic. It is a good thing that 
he will be making some important appoint-
ments on the bodies of the University but 
then there is a provision in the Bill which 
says that the Visitor will have some ad-
ditional powers depending on the statutes 
made by the University or executive coun-
cil. 1 think this puts the highest dignitary 
in the land in a very unenviable position. 
This power should not be given to the 
Executive Council of the University.

My last point is about the appointment 
of the Vice-Chancellor. The Bill says the 
Vice-Chancellor shall retire when he 
reaches the age of 65. There are so many 
coses where the Vice-Chancellors who were 
more than 65 have great achievements to
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their credit in the field of education—Mr. 
Ramaswamy Mudaliar of Madras Univer-
sity for instance. Then there were Minis-
ters of education at the centre who had 
crossed the limit of 65, but still had per-
formed their duties in an efficient and bril-
liant manner. So, I think this provision 
unnecessarily restricts the scope foi choice 
of the Vice-Chancellor of this university. 
With these few remarks I congratulate the 
hon. Minister again for having brought 
this Bill.

SHRI K. MARAK (Turu): Mr. Chair-
man, Sir, I welcome the North Eastern 
Hill University Bill introduced by our hon. 
Education Minister. 1 also express my 
sincete thanks to the government tor re-
alising the urgent need of the day for the 
people of the North-Fastem Hill region. 
I  am also glad to see that the government 
is determined and keen to give us life and 
light and provide gears for accelerating 
the development of the people of this area. 
I  am suie there will be a coopeiattve en-
deavour of the people with the government 
to end ignorance, povetty and misery by 
pressing the process of economic and social 
transformation. I am sure the ptoposed Uni-
versity will provide a necess.uy soil foi the 
growth ot knowledge with olf-shoots and a 
placc to utilise it in the vaiious fields of acti-
vity. It will also go a long way towards the 
removal of regional disparity. As such, 1 
hope the august House will be pleased to 
pass the Bill in toto.
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xfrt m  nwhftw* w  % v*r
qjr vdf fWT i ftwnff ^  *r$ $ 
*nfr r̂njerr $ «nwr wt 
^ t t  ? wpt % w m nr i f t  *F̂ t
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*prc qi tft ct ftranT *r anr* <t?̂ t
T̂firrr JT̂TtSTT % STffc «ft <Tf*h

“Wc consider it essential firstly that
the new university should put 
quality before quantity and be 
committed to the highest possible 
standards of education, and 
secondly that the numerous pro-
blems arising from the change-
over....... ”.

?tt *rr<? % *?r *nr vr <»r $r ^  $ i 
tr?r fo rti $ «m v t fararSr 3r <re t? t  g1 
m mra f̂ fPTR *r *r*% nwtni 
«ft w  ^  |  u  foremr *r ** |

r̂nr >mtt  ̂ ^  il ii? *iv?t .

“In the past few years, there has been 
a new and radical thinking both 
in India and abroad in regard to 
the function and organisation of a 
university in the context of the 
modern world. In other countries, 
notably at present in the UK, 
West Germany and the Nether-
lands, new universities are no 
longer being set up as replies of 
the established pattern. The 
fundamental problems involving 
teaching, research and adminis-
trative structures are being studied 
throughout and fresh and new 
solutions of great promise are 
being found”.
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3rt v r  srf * * *  i

w rr % tPr«rr >rt ^ ^ rar<rw » :

"The most important component of the Uni-
versity is the teacher. Competent teachers 
make good students and indifferent teachers 
can only produce students of indifferent 
quality”.

m frrte aft %m % tar %.........
(wraopfj..........^t , *n?<r, xtft ?ft eff?nmr
fr i ^  Wt #  ^  T3 T fr I J»s aft 
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“It is necessary to think out afresh 
ways of organising teaching re-
search and examinations in order 
that the education offered by the 
University may be of high 
quality”.
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The Visitor shall appoint the Vice- 
Chancellor What will be the qualifica-
tions? It will be decided later on
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“Any authority of the University may 
appoint «is many Standing or 
Sub-committees as it may deem 
fit”.

Which is that authority9
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HALF AN HOUR DISCUSSION

Completion of Western Kori, Rajaatluui 
and Gandak Canal Project*
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